
QQ7Qj 	 Dated: 25,6,93 

Heard Shri M.A.Mahalle for the 
applicantand Shri J.G.Sawant for the 
respondents 0  

tL-cL 
It is apparent thatL the order 

dated 1811.1991 was quashed, there 
was no direction to retransf'ér the 
applicant as Medical. Officer Incharge 
of Rsstt. Director of Malaria and in 
the absence of such order it cannot be 
said that there is a wilful disobedj—
etice on the part of the respondents. 
C.P. is disposed of. 

(NS.USHA SAVARA) 	(M..S.DESHPArDE) 
M (A) 	 v.c. 
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